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FE SUNDAY

PUBLIL NUTIGE

TOWHOMSOEVER IT MAY CONCERN
This is to mform the General Publs that following share cenificase of (nams
of Company] BATA INDLA LIMITED having ds Regisiered Office at 278,
Camac Sireel, 1st Floar, Kalkaia West Bengal-TLOMME, registerad in tha

FOELCIC NOTRE

TOWHOMS0EVER [T MAY CONCERN
Thisis b inform the General Public that folloasng share carificate of (name
of Compary) BATA INGLA LIMITED having its Reqistered Office &l 2TH,
Cemac Streat, 18t Flac, Kolkata West Bangal-T00015, registerad n the

name of he fallowing Shareholders have been losl by them {rame of the following Sharehokden's have baen fost by tham.
gr. | Mame of tha Folie | Carificale | Dislinciwa Mo, of .5’ Mama of the Folo | Cerlificate | Distinctive Mo, o
ho.| Shareholders Mo, MoJs Numbiir's Shares | |No.| Sharahalden's Mo bed.ls Mumbear/s Shares
1. SABHYATA | 0098532 | 725005 128051725 344 of 1. SABHYATA | 0083656 | 7254286 | 127502E51 3848 of
BHATES to F\ Rs &i- BHATIA fa B¢ Rs B-
128052068 127E032TE

with tha above refarrad share certificatag

Shauld ko

Placa © Dalhs
Cate :31.08.2024

The Public are nereby cautioned against purchasing or dealing moany way

Any parstn who hes any claim & respect of ihe said share cerlificale's
& such clar with Ibe Gompany oF 15 Regstar and Transsef
Agerds Link Intime India Private Limited 247 Park, C-101, 1 Floar, L.
B. 3. Marg, Vikrell (W) Mumbas-200083 TEL: 022 49186270 wilhin 15
diysof putlication of s nedioe alter wiilch no chalm will be entarianed
and the Compary shall procesd 1o issue Duplicate Shara Cerdificatals.

Bdi-

Sabhayata Bhatia

Hame of Legal Claimand

with the abowe referred shane carlificates,

|Prace Defhi
|Dala : 31.08.2024

The Publi; are hereby caubanad agamst purchasng or dealing In ary way

Any person who has any claim in respect of the said share certficatais]
{should |lodge such clalm with the Company or s Registrar and Transfer
\Agents Link Intime India Private Limibed 247 Park, C-101, 1% Floer, L.
B, 5 Marg, Yikroli (W] Mumbai-400083 TEL: 022 43186270 wilkn 15
(days al pulkcaton ol his nabce afler whean ra clamm wWill be anledaingg
[and thee Company shal proceed B issue Dupicale Share Cerlificabéls

Sabhayata Bhatia

Sd-

Mame &f Lagal IZ:.‘--alim_an_,I.l

Place : Mumbai
Date : August 31, 2024

ASIT C. MEHTA FINANCIAL SERVICES LIMITED

CIN: L65900MH1984PLC091326

Regd. Office: Pantomath, Nucleus House, Saki- Vihar Road, Andheri (East), Mumbai: 400 072
Tel: 28570781/ 28583333, Email: investorgrievance@acmfsl.co.in Website: www.acmfsl.com

INFORMATION REGARDING 40TH ANNUAL GENERAL MEETING TO BE HELD
THROUGH VIDEO CONFERENCING (VC) / OTHER AUDIO VISUAL
MEANS (OVAM) AND BOOK CLOSURE DATES

Notice is hereby given that the 40th Annual General Meeting (AGM) of the Company scheduled to be held
through Video Conference (VC) / Other Audio-Visual Means (OAVM) on Friday, September 27, 2024 at 10:30
A.M. (IST), deemed to be held at the Registered Office of the Company, in compliance with all the applicable
provisions of the Companies Act, 2013 (the Act), the Rules made thereunder and the Securities and Exchange

Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 (LODR), read with General

Circular No. 9/2023 dated September 25, 2023 & other circulars on the matter issued by the Ministry of Corporate

Affairs (MCA) and SEBI Circular No. SEBI/HO/CFD/CFD-PoD-2/P/CIR/2023/167 dated October 07, 2023 to

transact the businesses that will be set forth in the Notice of the AGM.

In compliance with the relevant circulars, the Notice of the AGM and Annual Report for the Financial Year 2023-

2024 will be sent only through electronic mode to the members at their email id, whose names appearing in the

Register of Members/ Beneficial Owner maintained by the Company/ Registrar and Share Transfer Agent (RTA)/

Depositories as on BENPOS date i.e. Monday, September 02, 2024.

Members who have not registered their e-mail address are requested to register the same in respect of shares

held in electronic form with the Depository through their Depository Participant(s). In respect of shares held in

physical form, Members may register their email id by sending the detail in prescribed Form ISR-1, to the

Company atinvestorgrievance@acmfsl.co.in or RTAof the Company at rnt.helpdesk@linkintime.co.in.

The Notice of the AGM and Annual Report 2023-2024 will also be available on the Company's website at

www.acmfsl.com, on the website of Stock Exchangei.e. BSE Limited at www.bseindia.com, and on the website of

e-voting service provideri.e. Central Depository Services (India) Limited (CDSL) at www.evotingindia.com.

Pursuant to the provisions of Section 91 of the Act read with relevant rules and Regulation 42 of SEBI (LODR),

2015 the Register of Members and Share Transfer Books of the Company will remain closed from Saturday,

September 21, 2024 to Friday, September 27, 2024 (both days inclusive).

Members holding shares in Demat mode may register their email address/update Bank account mandate by

contacting their respective Depository Participant ("DP").

Manner of casting vote(s) through e-voting:

a. Interms of Section 108 of the Act read with Rule 20 of the Companies (Management and Administration) Rules,
2014, the Resolutions for consideration at the AGM will be transacted through remote e-voting (i.e. facility to
cast vote prior to the AGM) and also e-voting during the AGM, for which purpose the Company has engaged the
services of Central Depository services Limited (CDSL). The manner of remote e-voting prior to the AGM or
through e-voting system during the AGM by the members holding shares in dematerialized mode, physical
mode and for the members who have not registered their email addresses will be provided in the Notice of the
AGM. The details will also be made available on the website of the Company.

b. The login credentials for casting the votes through e-voting shall be made available through the various modes
as may be provided in the Notice which will be sent through email and made available on website of the Company.

Members are requested to carefully read all the Notes set out in the Notice of the AGM and in particular,

instructions for joining the AGM, manner of casting vote through remote e-voting and e-voting during the AGM.

This notice is issued for the information and benefit of all the members of the Company and in compliance with the

applicable circulars of MCAand SEBI.

Contact Details of RTA are as under:

M/s. Link Intime India Private Limited

C 101,247 Park, L.B.S.Marg, Vikhroli (West),

Mumbai - 400083. Email: rnt.helpdesk@linkintime.co.in

Website: www.linkintime.co.in; Tel No: +91 8108116767

For and on behalf of Asit C Mehta Financial Services Limited

Puspraj R. Pandey
(Company Secretary & Compliance Officer)

Sd/-

Khadki, Fune - 411 003

the Final Dividend.

CIN: L27101PN1991PLCOB3223

Kirloskar Ferrous Industries Limited
A Kirloskar Group Company

Registered Office: 13, Laxmanrao Kirloskar Road,

www,evatingnsdl.com,

Date :31 August 2024
Place : Pune

ortothe Hegisterad Office Addrass.

xk’rloskar

Ferrous

NOTICE OF ANNUAL GENERAL MEETING, E-VOTING AND RECORD DATE

Notice is hereby given that the 33rd Annual General Meeting [AGM’) of the Members of Kirloskar
Ferrous Industries Limited (‘the Company’] will be held on Tuesday, 24 September 2024 at
11.00 a.m. (IST) through Video Conferencing ['VC’) or Other Audio Visual Means ['OAVM? facility,
in compliance with provisions of the Companies Act, 2013 ('the Act') and rules thereof read with
the Genaral Circular No. 14/2020 dated B April 2020, the General Circular Mo, 17/2020 dated 13
April 2020, the General Circular No, 20/2020 dated 5 May 2020, the General Circular No. 10/2022
dated 28 December 2022 and General Circular Nao. 09/2023 dated 25 September, 2023 issued by
the Ministry of Corporate Affairs [collectively referred to as ‘MCA Circulars’] and the SEBI [Listing
Obligations and Disclosure Requirements) Regulations, 2015 as amended, read with the SEBI
Circular No. SEBI/HO/CFO/CFD-Pal-2/F/CIR/20237167 dated 7th October, 2023 read with
Master Circular No. SEBI/HO/ CFD/PoD2/CIR/P/2023/120 dated 11th July, 2023 issued by the
SEBI{collectively refarred to as *SEBI Circulars']

MNotice is further given that, The Board of Directors at its meeting held on 9 August 2024 has
recommendead the Final Dividend of ¥ 2.50 per equity share of ¥ 5 each {i.e. 50 percent] for the
financial year 2023-2024 for the approval of the Members at the AGM and that the Record Date
has been fixed as Friday, 13 September 2024 to ascertain the list of Members entitled to receive

In compliance with the MCA Circulars and the SEB| Circulars; the Notice of AGM and the Annual
Report for the financial year 2023-2024 have been sent in electronic mode only to all those
Members, whose email addresses are registered with the Company or the Registrar and Share
Transfer Agent or their respective Depository Participants, The Notice of AGM and the Annual
Report for the financial yvear 2023-2024 will be available at the website of the Campany viz.
www. kirloslcarferrous.com and the website of BSE Limited viz. www.bseindia.com

Pursuant to provisions of Section 108 of the Companies Act, 2013 read with Rule 20 of the
Companies [Management and Administration] Rules, 2014; Regulation 44 of the SEBI [Listing
Obligations and Disclosure Requirements] Regulations, 2015 and as amended; the Company is
pleased to provide to the Members the facility to exercise their right ta vote by electronic means
through the National Securities Depositary Limited 'NSDLY on alliterns of businesses as setout in
the Notice of AGM. The Members may cast their votes using an electronic voting system from a
placa other thanthe venue of the AGM ("Remote e-voting”) or by e-voting at the AGM. The Cut-off
date has been fixed as Tuesday, 17 September 2024 for determining eligibility of Members to cast
the vate by remote e=voting or by e=voting at the AGM.

Pursuant to Rule 20 of the Companies (Management and Administration) Rules, 2014 and as
amended from time to time; the Members are provided with following information:;
= The dispatch of the MNotice of AGM alongwith the Annual Report has been completed by

glectronic mode on 31 August 2024,

« Theremote e-voting period commences on Saturday, 21 September 2024 at 9:00 a.m. (IST) and
ends on Monday, 23 September 2024 at 5:00 p.m. (IST).

« Remote e-voting shall not be allowed beyond 5:00 p.m. (IST) on Monday, 23 September 2024.

« A Member, whose name is recarded in the Register of Members or in the Register of Beneficial
Owrners maintained by the Depositorias as onthe Cut Off date shall be entitled to avail the facility
of remote e-voting or the e-voting at the AGM.

= Any person, who acquires shares of the Company after dispatch of the Notice of AGM and
bacomes Member of the Company and holds shares as of the Cut Off date may obtain login 1D
and password by sending a request to evoting{@nsdl.coan

Howewver, if 3 person is already registerad with NSDL for remote e-voting, then existing User 1D
and password can be used to cast the vote. If you forgot your password, you can reset your
password by using "Fargot User Details / Password"” or "Physical User Reset Password"” option
available on www.evatingnsdl.com. A Member can also use the OTP [(One Time Password)
based login to cast the vote on the e-voting systemof NSDL.

= The Members attending the AGM through VC / DAVM facility, who have not cast the votes by
means of remote e-voting, shall be able to cast thevote through e-voting at the AGM,

= The Members, who have cast their votes by remote e-voting, may also attend the AGM through
VC / QAVM facility, but shall not be entitled to cast their votes again at the AGM,

= The procedure for electronic voting and attending the AGM through VC 7 OAVM facility have
baan provided in the Motice of AGM. The Motice of AGM will be available at the websites of the
Company viz. wwwekirloskarferrous.com ; BSE Limited viz, www.bseindia.com and NSDL viz.

« In case of any queries, the Members may refer the Frequently Asked Questions (FAQs) far
Members and e-voting user manual for Members available at the Downloads section of
www.evatingnsdl.com or call on toll free number 1800 1020 990 and 1800 22 44 30 or contact
Ms. Pallavi Mhatre, Assistant Manager, National Securities Depository Limited, Trade Woarld, A
Wing, 4th Floor, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel, Mumbai 400013 at
the Emall 1D evating@nsdl.coin who will address the grievances relating to electronic voting.
The Members may also write to the Company Secretary at email ID kfilinvestor@kirloskar.com

For Kirloskar Ferrous Industries Limited

- Tel: +91 20 66084645 - Fax; +91 20 25813208
- Email: kfilinvestor@kirlogkar.com - Website: www kirloskarferrous.com

Sd/-
Mayuresh Gharpure
Company Secretary

"otk Dearing word Kirloskar” inany foemas & suffx o peeti (s osmiegd by Kirkog ke Fl:-:‘;-url{:'..?ry Lirretesd anc
Kirloskar Ferrous Industries Limited is the Permitted User”

CENTRAL RAILWAY

MUMBAI DIVISION

POLYMER BUFFER SPRING PACK SET.
E-PROCUREMENT

DY.CMMM/PAREL,
E-PROCUREMENT MNotlce No:-
a-3812024 Ot. 26.08 2024
TENDER No. - 48.24.6074, ITEM
DESCRIFTION - Palymer Buffer Spring
Pack Sel. (consisting of 3 items) to ICF
Drg. No. ICFSETD-2-2-015 Al-afMil, Col-
Il, e Nos, 16, 17 & 18, Malerial & Spec.
g par ICEMDMSpec-353 with Amdt, 1 of
August 20758 QTY -350 Sets,. TO.D - 25h
September 2024 Allecation/UWID/WO
HO ; DE023128 & WO No. 80106231
Complete details of tenders are available
al Ceniral Rallway official website
. inens. qoasin the complete documents

can be downloaded from ihe website,
DY. Chief Material Manager
Mech,

BUM [367]

DOWNLOAD UTS APP FOR TICKETS

EAST COAST RAILWAY

e-Tendar Notica No. CPMGSUWATENGG
024008, Did.; 3.08.2024

"DEVELOPMENT OF
INFRASTRUCTURE FACILITIES FOR
MAINTENANCE OF HHP ELECTRIC
LOCOMOTIVES AT DIESEL LOCO SHED,
VISAKHAPATHNAM, EAST COAST RAILYWAY
OM EMGIMEERING, PROCUREMENT &
CONSTRUCTION (EPC) MODE".

Appray cost of the work: BEEERLE LR L
EMD: T 57,59,B00-, Compiation period of the
wore: 15months.

Tender closing date & time JERR RN -
26083024,

FORM A
PUBLIC ANNOUNCEMENT

{Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOMLDERS OF

INNDVATIVE WATER CARE INIMA PRIVATE LIMITED
Name of Corporate Person INNOVATIVE WATER CARE INDIA PRIVATE LIMITED
7| Data o mconpora®an of Carporala Person 25,04, 5019
.| utharity under which Carporate Registrar of Companies, Mumbal,
Parsan is incorparaled iregsbanad uncar Companies Act, 2013
ﬂ.ECn'pu;a‘.E idanhby number { imdad isbdity U4 1 000MHZMOFTCI24561
|Identty rumber of Carporate Pesson
5. Ackdress af the registersd Ofice and NPV House, D Wing, Chanikya Mahar Nagar Link
| Pringpal office (¥ any) of Corporate Person | Road, Kandivali (West), Mumbai Gy, Mumbai
Maharashira, India, 400057
E ;.Li'qu-':l.ai:i.m commencement dale ol 2&0&10‘24 -
| Carporate Person RN P, : g
.| Mame, adoress. amail address, telephone | Kamall Ahuja, Insolvency Professional
| number and the regsireton number of  Address: 0-251, Basamen, Defence Colomy
| the Liguidsiar New Dehi-110024
Ermaill; sacliquidationiigmail.com
Telephone No.: 01145013134
Regn. No: IBEVIPA-DOXIP-NIIR2S2020-2021/13388
8| Last date for submission of cams_27.00.204
Motkce & hereby gaen that the INNOVATIVE WATER CARE INDI& PRIVATE LIMITED has commenced
watuntary fquidation on 286k August, 2024,
Thee skakeholders of INNOVATIVE WATER CARE INDIA PRIVATE LIMITED are hereby calied upen to
submit & proof of their dama, on or bedpre 2Tth September, 2024 to the ligudalor at fhe addrass
menlioned againslilem T,
The firancial cradiboms shall submid thesr proal of c&ims by elacianic maans ondy. 8 céher slakahoidars
may submit the proofof dams inperson, by pestorby electronicmeans
Submission of false or misleading proof of claims shall attract penalties. Sdi-
Kamall Ahuja
Liquidator of Innawvative Watar Care India Private Limited
Registration No: |BEVIPA-D02MP-M01 02520 20-2021/13389
AFA valid upto: 30-06-2025

Duahe: 20008 2024
Place; Mew Dedhl

Mo manual offers sent by PostiCourienFax or
in parson shall be accepied against such
g-lenders aven il these are submitted an firm's
lettar haad and racalved In lme, Al such
andal offers shall be considend invadd and
endfl be rejecled summarily withoul any
cansidaralion

Complefe informafion including e-tender
documents of the ghave e-tender is available
inwebsie wwa. ineps.gov.in, The prospaciive
tenderers are advised to revisi the website 15
(Fifigen) days before the dale of doging of
tender to note any changes' comigenda issued
for this tender. The tenderersibidders mugt
have Class-Il Digital Sagnature Cestificate and
must be regstered on IREPS portal. Only
registered tenderer! bidder can participate on
e-lendanng,

The lardarers should read all mstruchions 1o
the fenderars canshully and ensurs compliance
of allinstnictons.

Dy, Chief Engineer (GSU],
PR-482/P/24-25 | Waltaie

EAST COAST RAILWAY

e-Tender Notice No. EPC-CECONII
BES2024033, Drd.: 15082024

JRD LINE BETWEEN
NERGUNDI-BARANG (ZZKM) AND KHURDA
ROAD-VIZIANAGARAM [363KM) ON
BEHADRAK-VIZIANAGARAM SECTION
(IB5KM): CONSTRUCTION OF IMPORTANT
BRIDGE MNOS, 539 [16X30,5M OPEN WEB
STEEL GIRDER OVER RIVER BIRUPA AT
CH.402521M), 544 (32XG5B64M OPEN WEB
STEEL GIRDER OVER RIVER MAHAMAD] AT
CHA06305M), 553 (1BX45.70M OPEN WEE
STEEL GIRDER OVER RIVER KATHJORI AT
CHAT15858), 557 (20X45.70M OPEMN WEB
STEEL GIRDER OVER RIVER KUAKHAI AT
CH. 414507M} ON EPC MODE.

Aporox cost of the work -BER TRl 1158
EMD: ¥ 2,00,00,000(-, Completion period of
thewark: T30 days.

Tender closing dabe & tima JEIRFIE -
18102024,

Mo marial affers sent by PostiCourien'Fax or
in parson shall be accepied  against swch
g-lenders ayen if these arg submittad an lirm's
lether haad and received in time, All such
marual offers shall be considered invaid and
ghall be rejected summarly withoul any
cansidaration

Camplete informalion including e-tender
docurmnants of the shove e-tendar is available
In wabsils wnal reps. gov.in, Tha prospaciive
tendarers are advisad W0 revisil the websibe 15
(Fifieen) days-before fe date of casing of
bendarto note any.changes! comigenda issded
for this tarder. The tanderersibidders rmiist
heve Class-l Digtal Sgnetura Cenificate and
must be regsiered on IREPS portal, Only
registered tenderer bidder can participate on
a-lendenng,

The tendarers should raad all instruciions o
the tenderers carefully .and ensure
compliance of all instruciions,

CLASSIFIED CENTRES IN MUMBAI

SOUTH MUMBAI Phone: 23415111
Beejay Ads, Taj Publicity Services,
Opera House Byculla (W),

Phone : 23692926 | 56051035. Phone : 2305 4894.

Mobile : 9892011371.

Color Spot, Yugarambha Advertising,
Byculla (E), Girgaon,
Phone : 23748048 | 23714748. Phone : 2386 8065.

Mobile : 9869074144.
FCA Communications,

Nariman Point, CENTRAL MUMBAI
Phone : 40020550 / 51.

Aaryan Publicity
Fulrani Advtg. & Mktg. Dadar (E),

Phone: 022-65881876
Mobile: 9320111876

Antop Hill
Phone: 24159061
Mobile: 9769238274/

9969408835 B. Y. Padhye Publicity Services,
Dadar (W),
Ganesh Advertising, Phone : 2422 9241/
Abdul Rehman Street, 2422 0445.
Phone : 2342 9163 | 2341 4596.
DATEY Adbvertising,
J.K. Advertisers, Datey Bhavan, Dadar (W)

Hornimal Circle, Mobole : 8452846979/ 9930949817

Fort.

Phone : 22663742. Hook Advertainment
Dadar

Mani’s Agencies, Mobile : 8691800888

Opp.G.PO.

Fort. Central Advertising Agency,

Phone : 2263 00232.
Mobile : 9892091257.

Mahim (W),
Phone : 24468656 | 24465555

Manjyot Ads, Charudatta Advertising,
Currey Road (E) Mahim (W),
Phone :  24700338. Phone : 24221461
Mobile : 9820460262.
Jay Publicity,
OM Sai Ram Advtg., Dadar (E),
Currery Road Phone : 24124640
Mobile: 9967375573
Pallavi Advtg.
Pinto Advertising, Dadar (W),
Mazagaon, Mobile: 9869109765
Phone :  23701070.
Mobile : 9869040181. Shree Swami Samarth Advertising,
Dadar (W),
Premier Advertisers Phone : 24440631

Mumbai Central Mobile : 9869131962

Mobile: 9819891116

Stylus Arts,
Sarjan Advertising, Dadar (W),
Tardeo, Phone : 24304897

Phone : 66626983

Time Advertising,
Matunga (W),
Phone : 2446 6191

Sanjeet Communication

Fort.

Phone : 40024682/ 40792205.
Vijaya Agencies,
Dadar (W),

Phone : 2422 5672.

S. Arts Adveg.
Masjid

Chief Administrative Officer (Con)i

Mg ihara mdps b

Futlerton

prilarast (haracn,

fnncia Morme Fnance o
Housing Bank (Fully Owned by RBI}] (hereinatter refarred to as “SMHFC") under Secuitisation and Reconstruction
ot Financial Assasts and Enforcemeant of Secunty Interest Act, 2002 (54 of 2002), and in exercize of the powers
conferred under Seclion 13(12) read with Rule 3 of the Secunty Interast (Enforcement) Rules, 2002 issued Dermand
Notice dated mentioned below under Section 13(2) of the said Act calling upon you baing the borrowers [Mames
menticnad below) fo repay the amount mentionad in the said notice and inferest therecn within 60 days from the
[data of recelipt of the sald notice, The borrowers mentionad harsin balow having failed to repay the amount, notica is
{heraby given to the borrowers menticned herein below and fo the public in general that the undersigned has Taken
Possession of the property desoribad herein balow in exercise of powers conferred on ma under sub-section (4] of
3ection 13 of the Act reaid with Rule B of the Secuniy Interest (Enforcement) Rules, 2002, The borrowers meantionad
[rare in above in particular and the public 0 general are hareby cautioned not ta deal wilh sald proparty and any
dealings with the property will be subject to the charge of “SMHFC™ for an amount as meéntioned harsin under and

PR-55/CH/24-25 Bhuhaneswar
SMEG SMFG India Home Finance Co. Ltd.
Grihashakti (Formerly Fullerton India Home Finance Co. Ltd.)

Corpoeate CHf. ¢ 502 & 504, 5 Aoce, G-Blodk, Insipes BRG, BEC Main Acad, Bancra Kurfa Compisx, Bandra(E), Mumbai - S00051
Regd, O, = Megh Towers, 39 Floor, O Mo, 307, Mew Ko, 165, Poonamalles Hich Fosd Madura

3 Chennal - 690 095

POSSESSION NOTICE FOR IMMOVABLE PROPERTY [(Appendix IV) Rule 8(1)]
[WHEREAS the undersigned being the Authorized Officer of SMFG India Home Finance Co. Lid. (Former!

Lic) a Housing Finance Company [duly registerad with Mational

Sl | Hame of thie Borrowen|s) Descriplion of Secured Assols Damand Motice Dale of
Mo.| Guarantons) LAN {immovable Property) Date & Amount Possession
Reszdental Flal No. 403 Admeasunng Area 656 Sq.1. Eguivalent 12.06.2024
G096 -Sgmi-to Buiit-Up Approximately o Fourih Fioor-in the Rs. 20 NP.HEI B4l
LAN :- Residensal Buiding Mamed As "Om 5@ Heritaga Wing No. C° (A '-E;Eﬂf: Twent','- Lakh
, |B06439211582844 Alongwith Undivided Common Infarest i the Land Beneafh| Eighty Four Thousand | 29.08.2024
(1) Mamgal Anil Rikam |t Building Situated on Plot of Land Beanng 5 No. 330728 Twc:--Hundred Ninitain e
(2) Anil Ashok Nikam [Al Vifage Kaher, Within the Umits of Grampanchayat Kalher, and Sixty Four Paise
Bhawand Sub-Cisinct And Taluka Bhiwand, Sub-Division And onl ];sm‘H 06,2024
District Thane, Maharashira Stata i -
Sl
Authorlzed Officer,

Place : Thane, Maharashira
Date @ 20,08.2024

SMFG INDWA HOME AINANCE COMPANY LIMITED
(Formerly Fullanton ingia Home Finance Co. Lig)

Wi nsaindia com respacivly,

password can be uged for casting vote

Twh)
2013
[win]

Ouestions  [FAOsS)

Diate: Awgust 31, 2024
Place; Maradabad

GENUS PAPER & BOARDS LIMITED

Regd. Office: Vill. Aghwangur, Kanth Roed. Meradabad-244001 (LLP)
Phada: 0531-2611242, Websita: v peruspagescaom, Email: csflgenuspapar com
MOTICE OF ANHNUAL GEMERAL MEETING AND E-VOTING INFORMATIOMN

Modice is hereby given thal tha 137 Annual Ganeral Maoling ["AGM") of tha Mambars of Ganus Papar & Boards Limied (he Company™) i scheduled
lo e hakbf on Monday, Sapdemiber 23, 2074 ab 11:30 a.m, 15T through Vides Confarencing (WC™) ! Other Audio Visual Maans (OOAVMT), in complianca
wilh all tha appicabla prisisions of the Companes Act, 20703 and the Rules made heraunder and tha Sacuntes and Exchange Boand of India {Lisling
Chligalions and Disclosure Requraments) Ragulations, 2015 [T5EEBI Lising Reguialions™), read with tha applicable drowlars issued by (he Mnistry
of Corporate Alfairs and the SEB! in this ragard (Collectively rafarrad b as "applicatile circwars’) o transact the business &s sal Torh in tha Molica
of AGK, The Members can join b AGM in the WM mede 30 mimades before and shar the schadded lime of the commancemand of AGM by
lallpwing tha procadurs mentonad in the Molice of AGM. In accordance with the applicable circulars, e Molice of AGM and Annual Report lor tha
financiall yaar 2023-24 hava baan sent on Auguest 31, 2024 1o ab the: Membars of tha Compamy whose email addresses ama reqgisterad with tha
Crompany Dapesory Parlicipant(s). Tha sloresasd documenls ane sbsd avallable an wabsile of fha Company al wewgenuspaper.com, website of tha
Contral Depository Sarvices (Inda) Limed (COEL} af wwwevolingrida com ard websile of fhe Stock Exchanges al waww.bseinga.com and

Pursuant b the provisions of Section 108 of ihe Companies Act, 2013 read with Rule 20 of the Companies (Managemanl and Adminisiration) Rules,

2014 and Regalation 44 of e SEBI Listing Regulabons, and applicable croutars, members holding shares ason the cut-off dale i Seplember 16,

2024 may casl (helr wote eleciranically on e business as set farlh in the Motice of AGM throu

delailed procedure or instructions for e-veling are conlaingd in e Wodice of AGM. In this ¢

(i The remobe evoling shall commence on Friday, Seplember 23, 2024 a1 9,00 am (15T} and end on Sunday, Sephember 22, 2024 at 5.00 pm
(15T]. The rermofe e-woling shall pot be aliowed bevond i said date and time.

() The remabe esvoling moduie shal e deabled by COSL for voling after 5,00 pom. (15T} on Seplember 32, 2024,

] Il hereby chardied that Its mat mandatory for @ member 5vobe using ihe rermabe e-vobing Taciify. Mermbers hizve also an option o cast their
viie Iheough g-voling by altending e AW, Membiers can opd for anly onec mode of viding, The Members who have cast el vobi by remate
g-yaling prar i the meating may also attend the meetng but shall not be enditied o cast helr vole agan

(i) A person whase rame |5 recorded in e register of members or in (he regster of beneficial owners mantained by the depositones as on (he
cud-alf dale, | e, Septembar 16, 2024 only shall be enbiled to avall the facity of remole evoling a5 well as e-voling during the AGM. & person,
who is nola Member ag on the said cut-off date, should treat This Notice or Nofice.of AGM Tor informahon purposes only

(vl Ay person who has soquired shares of the Company and become member afler dispatch of the: Nebce of AGM and hoiding shares as on
oot dale ie. Manday, September 16, 2024 may obialn Ju#ﬂ £} aned password by sending & reques! 10 1he Company al ceflipenispaper,com
o o the BTA at nchetechplifinicheltachal com, However,

(vl} The shareholders, who are presant in e AGM through VCIOAYM feciity and have nat casled thelr vabe on the Resciutions through remole
a-\ofing and are athersise not barred from doing 50, shall be aligible 1o vole ihrough e-Voting syslem avalatle dring he ACM
Mamber parficipating Srolgh he VEIOAYN facity shall be reckoned for the purposa of guorum under Section 103 of the Companies Adl,

In case of any quedes or Bsees reganding gilending AGM & eMoling from the e-Voling Svstem, memberg may refer tha Frequently Asked

anid e-vpiing  manual oavailabde st weiwevolinglndia,conn,
helpdesk evoling@cdslindia com or conkack a1 toll free no; 1800 22 55 33.

(i) Al grievances connecied with the tcility for voling by electronic means may be pddressad o M, Rakesh Dalvl, ¢, Manager, (COSL, j Ceniral
Deppafony Services (india) Lienited, & Wing, 2530 Floor, Marathon Futures, Mafattal Mill Compounds. B M Joshi Mang, Lower Parel [East);
Mumbal - 200013 or send an 'emal 1o helpdesk evpdinoi@cdslindia com or call ol free ne. 1800 22 55 33,

(#1  The Company has appointed Ms: Komal, Practicing Compary Secretany [FCS No 11636, CF Mo 17597 (W's, Komal & Associzies), of Del,
as the Scrudinizer to scrutinize the remole Evating process pion o the AGM-and e-m:in% churing the MK n a falr and ranspanant mannes,

The Regsser of Members and Share Transfer Books of the Company shall remain closed from

23, 1024 {heth days Inchusive] far the parpase of AGK

financialexp.epapr.in
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famole g-voling or e--.-ulin%dmm;- e AGA. The
, e Members ane heseby informed Bal

& person is-already registered with COSL for esvoling then exising login 1D and

undfer  help section or wrile an emal o

wasday, September 17, 2024 to Monday, Sepamber

By arder af the Board of Directors
For Genws Paper & Boards Lirmdbed
Sdi-

Kunal Mayar

Company Secrelary

MARAGED NIIT Learning Systems Limited

TRAmmG Registered Office: Plot No. 85, Sector 32 Institubional Area,
SERVICES Gurugram - 122001, Harvana
CIN: LY 2X0HRZEMPLC099478 Phone: +51{ 124 4293000,
Website: wwwnlitrts com E-mail: inveslors@nibmbs com

NOTICE OF 22"° ANNUAL GENERAL MEETING

Molice Is heraby given that the 227 Annual Geperal Maating ("AGM'] of the Members
of NIIT Learning Systems Limited ('the Company’] will ba hald throwgh Video
Conferencing ("WC'W Odher Avdio Visual Means ['OAVMT) on Tuesday, Seplamber 24,
2024, at 10:00 & M. ST) o fransact the business, as set ouf in the Notice of the AGM.
The deemad venue far the AGM shall be the Registered Office of the Company.

in accordanca with the dpplicabla provisions of Companies Act, 2013 ('the &ct and
Rules made thereunder and the Securibes and Exchange Board of India ['SEBI' (Listing
Dligations and Disclosure Requirements] Regulations, 2015 ('Listing Regulations’,
read with General Circular Mo, 092023 dated Bepiember 25, 2023, issued by the
Ministry of Corporate Affairs and Circular No. SEBVHO/CFDICFD-Pol-2iP CIRA0Z S
167 dated Ociober 7, 2023 issued by SEBI [hereinafter coliectively referrad o as 'the
Circulags’], fhe Motice of AGM and Annuaf Report have been sent in electranic mode
onfy, 1o the members whose e-mall addresses are registered with Depository
Participant(z)/ Depositories. The raquirements of sending physical copy of the Motice
of the AGM and Annual Report o the Members have been dispensed wilh vide said
Circulars. The eleciranic dispatch of Annual Repart 1o the members has been compbeted
on Saturday, Auguest 31, 2024, The afaresaid Noboe and Annual Report are also availabls
on the website of the Company e, v niitmits com and on the website of the Stock
Exchanges, i.8., BSE Limiled and Mabtional Stock Exchange of Irdia Limited al
www Boeindia com and www nseindia com, respectively

The documenis perlaiming 1o the ilems of busingss o be fransacied in the AGM and
referrad in Motics of AGM or Annual Reporl shall be availabie electronically for mspection
by members upon request to the Company by sending email at invesiors@nifdmts. com;
In compliange with the provisions of Saction 108 of the Act read with Rule 20 of the
Companies (Management and Administration] Rubss, 20714 a3 amended from time to
time and Regulation 44 of Listing Regulations and Secrefarial Standard on General
Meetings (55-2] issued by The Institute of Company Secretaries of India, the Company
i5 pleased 10 provide remode e-Vobing facility to g members, o vobe from a place other
than wenue of the AGM ('remote e¥Vobing'). The Company is providing facility 1o ils
members o cast their votes remotely, using the elactronic voling system (remole
e-oting'h, far participation In the AGM through VCOAVM facility and e-Vobing durmg the
AGM through National Securities Depositories Limited ['M20L'}. The procedurs
instructions m ihis respect have bean provided in nates fo the Notice of AGM. Members
of the Company under the categary of InshitubonallCorpaorate sharehalders are encowragsd
1o attend and participate in the AGM through VEDAVM and vole thereat: The Members
participabing in e AGM through VCIOAVE facility, shall be eligible 1o vote through
e-Voting system during the AGM if not woted earlier through remote e-Vobing

The members of the Company holding shargs as on the cut-aff dale i.&.. Tuesday,
september 17, 2024 shall-be -enfitled to cast vole by remote e-Voling or attend the
meeling through VCIOAVM and cast vote at AGM. The voling righis of members shall
be in proportion to their shares. of the paid-up equily share capital of the Company as
on the cuf-off date The remote e=-Voling pericd shall commence on Thursday, Seplember
18, 2024 (.00 A M. 15T} and ends on Monday, September 23, 2024 (500 PM. IST). The
remale e-Moting module shall be disabled by NEOL for voling thesealler, Cnoa the vobe
on a resafulion is cast by the mamber(s) hrough remate a-Yobing, it cannot be changad
subsequantly. In ha case of vating by remobe e-Yoling and also a-Voling al the AGM,
vofes ¢ast through remote e-Voting will be considared final and e-Vaoling at the AGM
will noi be conzidered

Anty parson, who acquires shares and became mambear of the Campany aflar dispatch
of the notce and holding shares as of the cut-olf dale ia., Tuesday, September 17
£024, may obfam the login ID and password by sending 3 request at evolingi@nsdl com
of investorg@niitmis .com . However, if you are already registerad with NSDL for remate
e-Voting then you can use your existing user ID and password for casting your vobe,
Mr. Milan Mglik, Practicing Company Secrefary (Membsrship No. FOS 9838 and CF
Wo 16614} and failing him, Mr. Subhash Chander Setig, Practicing Company Secretary
[Membership Mo FC3 3019 and CP No. 23681}, the designated partners of Gorpnexus
services LLP, have been appoinied a5 the Scrufinizens) tooscrutinize the e-voiing
process in 3 fair and fransparent mannes

Members who would like to sxpress their views or agk questions. during the AGM may
reqgister themselves by sending request mentioning their name, demat. account’ folig
nember, email id, mobile number through fheir registered emall o the Company at
invesiors@nilmis com. The Speaker Regiztration will be open fill Tuesday, September
17, 2024 Only parsons who shall be member az on the cut-ofl date shall be enfitad
Io ragister and participate in the AGM

In caze of any queries relating to e-Vobting or altending AGM through VCIDAVM,
members may refer the Frequently Asked Questions ('FADS") for Sharehalders and a-
Yating user manual for Shareholders available al the download section af
v Bvoting.asdlcam or call on fall free no.. 022-48887000 or send a requést al
evaling@nsdlcom or contast NSDL, Trade World, "A" Wing, 4" Floor, Kamala Mills
Compound, Senapati Bapat Marg, Lower Farel, Mumbai - 400 013

INSTRUCTIONS ON TAX DEDUCTIBLE AT SOURCE ON DIVIDEND:

1. The Company has fixed Thursday, Seplember 5, 2024, az Record Date for
determimng entillerment of members o0 the final dividend for the financial year
ended March 31, 2024, if approved al the AGM

2. Members are advised bo refar to the notes set oul in the Notica of the AGM ralabed
fo tax deduction at source on dividend, Members ans requested 1o provide their
documants for any lax banell (no lax or deduclon of tax al lowar rate) bo the
Company through email at investors@nidmts.com latest by Saturday, September
14, 2024, The same zhall be subject o being complete in all respect, valid and
subiect to verification by the Company

The nofice issved earliar in respect ol AGM of the Campany i available at the websike

of the Company and stock exchanges

By Order of the Board

For HIIT Learning Systems Limited

Sdl-

Despak Banszal

Company Secrefary & Compliance Officer

Place: Gurugram
Date: Auwgust 31, 2024

ﬁ

ASIAM STAR

ASIAN STAR COMPANY LIMITED

CiN: LI5910MH1905PLCOBER01T
Registered Office: 1145, Mitkal Courl, Madman Point. Mumbal 400 021
Email: sacretanal@ asainstargeoup com, Webskte www asiEnsangroup.com
Tel Ho: +91 2252444111, Faxz +91 22 22842427

MOTICE OF 30" ANNUAL GEMNERAL MEETING,
BOOK CLOSURE AND E-VOTING INFORMATION

HNiotice i5 hereby givan fhat the thirssth (2077 Snnual Genad Mesting (AGRT) of Asan Star Gompany
Limited [MCOMPANYT} will be held on Monday, September 23, 2024 at 02.00 P.M. (15T} through
Video Conierence (“WC™) '0dher Audio YVisusl Meens (“OAYMW™) to versact the businesses. as s
aub i the Kaotice: corvaning The said AGM,

in-camplance with il applicable peovisions of the Comparsss Aok, 2003he Aot end nules framed
Thareunder and Securibes and Exchange Board of Indlz  [Lisfing Obligaton and Declosure
Reguiremants) Regulations, 2005 {“the Lisling Regulations™) read with General Girculars ni
20:2020 dabed 5% May, 2020, and 0202023 dated 25™ Seplember, 2023 sand by the Mirsstry ol
iCorporeie Affars [collectivaly refared fo as MCA Circulars’) and Circular Mo, SEBSHCWCFINGMDR!
CERP/P2023M 20 dated 117 July, 2023, circular Mo, SEBVHOICFDVPoD-AF/CIRMA0EINET dated
7® Qeaohes, 202% issued by the Becunties and Exchange Board of India {'SEBI Circutars’) alongwith
ihe oihes apphicable cincidas Bsued by MCA and SEBI (hersnatier cobectively relemed o as Circulars
|, tha RGH al the corpary Wil baheld Hrough WEOVAR

Further, in accordanch with the alocesald Circulars, Natiop of tha 30th AGM along with Anrual Repon
for brancial year 2023-24 has been electanically send an Saturday, August 51, 2024 o o sharebokders
whase amail address ame regsbarad with tha Company | Ragistrar & Transher Agenl | Daposiiory
Pariicipants [DPsg. Mambers may note that the

Malice and Iba Explanatory Slalement of 30° 850 along wilts Annual Aepod lof lirarcal year
202324 |5 avadabie an the webista of the Company & waw asianstangmun.com on the websita of
WEOL af www.evoling.nsdi.com end on website of stock exchange (BSE Limited) ie.

wviv, bselndia com

Tha instructians fior pareng tha AGM are provided in tha AGM notics. The members afanding the AGK
through WCIOVAM shal be counted for the purpose of reckaning the quonem under section 103 o
ihe Act. The taciity far appointment of peoades by the membess wil not be avalable since the AGM s
baing Bekd by WEDAWM The members who have fal registered felr e-mail addoss may oot ther
aimal i registerad wilh Bigshane Sarices Pul Lid. by maiing on info@higshareoning oo ar may send
amail 1o acrelsrial @ asiansiargroup.com,

Book Closure

Pursuant b Sechon 21 of (e Act resd with Fude 10 of the Companies iManagement ahd administration)
Huies, 2014 and Hegulalion 42 of SESI [Lsling Obkgalions and Desclosura Baquiremants) Regulations
2015, tha Rapister of Membess and tha Share Transiar books of tha Company zhall remain closed
from Tuesdey, September 17, 2024 {0 Monday, September 23, 2004 (bath days ncusive) for the
purpcsa of AGM and pawment of Final Dividend on Equity Shares of the Company,

Instructions for_remate. e-voting and e-yoting

1. pursuant o S provisons of Section 108 and ofer applicable provsions, Ilary, of he Act read
with Rule 20 of the Companies (Manegamant and Adminisiration) Rules. 2014 and Regulation
44 of Lsting Regulatians, the Company is pleazad o provide & mambars the faality to cast ther
yiohes Lsing electrona wiling sysiem [remate e-vating) and Company shall-alss provide the dacily
ol yeting during the AGM (e-voting) fhrough e-voding service pravided by Natanal Secungies
Depashony Lmited (NS0L) on-all resclutions sal fath i e -Malica,

2, The remole e-voling period shall commence on Fridsy, September 20, 2024 5.00 AM I5T
and will end on Sunday, Seplember 22, 2024 5.00 pom [T, Volng ihough remede: g-veling
will not be pamitlad bayond 5.00 p.m. 15T on Sunday, Septambar 22, 2024 E-«oding shall alsa
ba mada available at the AGM and the members altending the mesaling whe hawve nat casie ther
vole through remate e-vatng end shall be sble to vote et the AGM.  Datailed instructions
partaining o remate e-wiing before the AGMW' e-voling during the &3M &5 proidesd in the Natics
ol AGM and afending AGM Firough VEOAVM s provided In AGM Nolice

3. The cul=ff date dar purposa of remigte s-vating and woting &8 AGM 5 Monday, September 16,
J024. A persan whase narme & recoicd o e regste of merbers of 6 ke regishie o banetcial
trarars mainlainsd by doposilonas a5 on Gu-oll date oy shall be anlitied 1o avail e [aElEy ol
remiabs a-waling as wall as volirg af the Annual Gemeral Maetng.

4, Members whi doquines shares of e I3I.':'l"'lilié|-rr;.' anel becomes & menber ol i Lomgany alles
dezpabch ol e Nolice of Arnwal Geneszl Magling and holding shares as on cut-ofl dabs i.&,
Mondey, Seplember 16, 2024, may obtain Logn D and Passwesd by sending requast o
evating @ nami.co.in.

5. Mamiers wha hava cast thair vola through remote e-woling can’ padicipats in the 30 AGM bul
shak not be entitied to cast thelr vole again

4. The Board of Ceractors have appoimied Shn, Yagesh D. Dabholkar, Practicing Compary Secralary
(Membership Mo, 6336, CF Mo, 6752) has been appoinbed as Scrulinizer toscrulinize S remobe
e-urhing process and aka e wating at the AGM in-a feir and trarsparent mannes,

In case of ary quenssgrevance. you may reter e Frequentty Asked Questions (FAQS) for sharhokdar
and a-valing user manual for shamehalders avadable at the download section of weny avoling nsil.com
ar call on ol free noc 1800-222-980 or gend & reguest o Mre. Sord Singh, Agsisiant Manager &t
gyoling@ nedlen

Shameholders holding shares B tha elecinanic form and who hava nol updaled thar emad or KYC
details ae reguested 1o regisher / update the dedails in their demat acoainl, a5 per Mg process
afvisad by teir OPs. SEB| vide iils circuler daked June 10, 2024 izsued in this regard, has statad that
ihe mambers hakling securies 0 pysEcal torm, whose foles) are nol updated with any of the KYC
detals [vi. (1) PAN [ii} condact detats i) mobie rumbsr (w) Bank acoount detadls and () signature | shall
b ehgible for ary payment incliding deddend | imerest o recemption in e respact of such follos anly
throwgh elecironic mode with affect from 1si-Apnl, 2024 . in accardance with tha sbove. dividends
nmspect of phsica fobos whessdn any of the KNG dilalis ang not updated before the cut-pif dafe,
will ba hald back by the campany, members may please noa hal the dividends will be credited o thelr
bank aceount anly-afer-the KYC ditads a0e updated in the folia,

The Board of Directors of the Comparny &1 tielr meefing held on 171 May, 3024 have approwved and
recommendad payment of dyidend al Rs. 1.50 {Rupsas ane filty paise anly} per equiy shee of e
vakig of Ra. 10 /- (Rupses Ten onlyl each fof the linancia yesar ened 3151 Masch, 2024 subject o
the approval of tha sharshoidars al the ensung AGM. The dividend if spproved by the sherehalders
will be pakd onoor afar Monday Spptembar 30, 2024 1o e shansholoers whose: names appears in
the Register ol mambars or the Register of beneficial oanars, as the case may ba, 85 on tha record
date Le Monday September 18, 2024

Fos Asizn Star Company Limibed

S

Arand T. Shah

Place: Mumbai, Chairman, Wholetime Director & CFQ
Date: Avgust 31, 2024 {DiN: 00004720)
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